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Casual labourer died of electric shock 

1404. SHRI P. L. KUREEL UUF TALIB-: 
Will the Minister of EDUCATION, SOCIAL 
WELFARE AND CUL-Tl RE be pleased to 
slate : 

(H) whether it Is a fact th.it a casual 
labourer engaged by tne Senior Conservation 
Assistant at Jama Masjid in Delhi has recently 
died as a result of electric shock while 
preparing l«a for the Senior Conservation  
Assistant who was given extension: 

(b) if so, what is the compensation given to 
the dependents of the deceased person; and 

(c) what action Government propose to take 
against the Senior Conversation Assistant 
concerned for misuse of the services of the 
labourer? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROP. S. NURUL HASAN): (:,) to (c) A 
casual worker was found dead in the sub-
office of the Conservation Assistant at lama 
Masjid in the forenoon of the 11th fifty, 
1*^74. The mailer is under investigation by 
the Police whose report is still •awaited. 
Meanwhile a sum of Rs. 200 *M paid as ex 
gratia payment to the father of the deceased 
immediately on the spot. 

 

'I Acreage under Cotton cultivaiiw 

1405. SHRI DEORAO PATIL: Will the 
Minister of AGRICULTURE he pleased  to  
state   : 

(a) whether Government are aw « ; oi the 
fact that total acreage of land under cotton 
cultivation this year will be less than  that of 
the  last year: 

(b) whether in view of the fact tnat 
due to insufficient rainfall this >ei the 
yield of cotton is expected to he qui'; less; 
and 

(c) if so, what action has been Mkea by 
Government to avert the loss i I pro-duction 
of cotton and also to ensure that this   industry  
is  not  adversely   affected?! 

 
t[    ]  English  translation.
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t|THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) 
Preliminary estimates of area under cotton 
crop during 1974-75 have not yet become 
available from the States. The sowing is also 
not yet over. As such the question of making 
comparison with last year'p area under 
cotton docs not arise. 

(b) The  rainfall was insufficient in  the 
of May and lune but good rains wen 

reported in several cotton growing States 
during the first week and third week of July, 
1974. The total rainfall was, however, 
inadequate and below normal in important 
cotton growing States like Maharashtra. 
Gujarat, Rajasthan and in some pirts ;: 
Madhya Pradesh. The deficiency was 
particularly pronounced in Marathwnda and 
some parts of Vidarbha region of 
Maharashtra. This is expected to affect th: 
cotton   yield   adversely  to  some  extent. 

(c) With the implementation of Cent 
rally Sponsored Intensive Cotton District 
Programme in the important cotton grow 
ing Slates by covering larger areas under 
flu inland of irrigated projects, rice- 
fallowj   etc.,   and   implementation  of   
State 

Programmes,     extension  of   area u idi     
high-yielding    and     other    quality it is 
expected that marginal loss in cotter  
production will be made good.] 

Number of posts in ports 

1406. SHRI NIREN GHOSH . Will the 
Minister of SHIPPING AND TRANSPORT 
be  pleased  to state   : 

v(a)  the  number of top posts which  are 
lying vacant at present in various ports; 

tf    ]   English   translation. 

 
(b) what are the ports and what arc the 

posts lying vacant, since how long each post 
has been lying vacant and for what reasons: 
and 

(c) to what extent the working of the 
major ports has been affected as a result 
thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT  (SHRI   PRANAB   MUKHERJEE): 
(a) The lop posts, namely, that fo Chairman 
in ail the major Port Trusts are statutory 
posts and no such post is lying vacant. Major 
Ports of few Mangalorc and New Tuticorin 
are administered directly by the Central 
Government Ihrough the Chief Ergincers 
and Administrators who are in position at 
both these Ports. 

(b)  and   (e|   Do  not arise. 

Shops containing wooden lofts in the 
markets of Delhi/New Delhi 

1407. SHRI SALIL KUMAR GAN-
GULY : Will the Minister of WORKS AND  
HOUSING be pleased to state  : 

(a) whether it is a fact that shopkeepers 
in the municipal markets of New Delhi 
are permitted to construct wooden lofts in 
their shops; 

(b) if so, the number of such shops in the 
various  municipal  markets; 

(c) whether it is also a fact that licences 
of certain shops in Begum Zaidi Market 
have been cancelled by NDMC on the 
ground that wooden lofts were constructed 
therein,   if so, the reasons  therefor; and 

fd) whether there is a proposal under 
Government's consideration to allow the 
existence of old wooden lofts in the shops in 
such markets, if not, the reasons therefor? 

THF. MINISTER OF STATF. IN THE 
MINISTRY OF WORKS AND HOUSING     
fSHRI  OM     MEHTA)   :   (a)   Not 


